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IN THE HIGH COURT FOR THE STATE OF TELANGANA

. AT HYDERABAD 
\

WEDNESDAY,THE EIGHTEENTH DAY OF MARCH
TWO THOUSAND AND TWENTY SIX

PRESENT

THE HONOURABLE THE CHIEF JUSTICE SRI APARESH KUMAR STNGH
AND

THE HONOURABLE SRIJUSTICE G.M. MOHIUDDIN

l.A No.l of 2026 lN /AND WRIT APPEAL NO: 329 OF il26
AND

l.A No.l of 2026 lN /AND WRIT APPEAL NO: 330 OF 2026

WRIT APPEAI- :329 OF 2026

Writ Appeal under clause 15 of the Letters Patent Appeal Prefened Against the

Order Dated 0O10312026 in WP.N o. 15443 of 2024. on the file of the High Court.

Between:
Sudarshan 35MM, RTC X Rd, Chikkadpally, Himayatnagar' Hyderabad,
Telangana 500020. Represented by its partner Mr. Tadla Vishwamber.

...APPELLANT

AND
1. Ramavath Prem Kumar, S/o Ramavath Mangta Naik, Age 28 years, Occ: Law

Student, Plot No 23, Csr colony, Bagh hayat nagar, Hayath Nagar,
Rangareddy, Telangana State - 501505.

2. State of Telangana, Rep by its Principal Secretary Qgp! gltt{qnicipal.
Administration-And Urbbn Development MA and UD BRKR Bhawan NH 44
Hill Fort Adarsh Nagar, Hyderabad, Telangana - 500063

3. Commissioner and Director of Municipal Administration CDMA, Rep by
Commissioner, BRKR Bhawan, NH 44 Hill Fort, Adarsh Nagar, Hyderabad,
Telangana - 500063.

4. Greater Hyderabad Municipal Corporatio!, Rep Qy Commissioner,-CC
Complex, ?ank Bund Road, Lower Tank Band, Hyderabad - 500063.

5. Asian Mukta A2 Konark, Dilshuknagar, Hyderabad Telangana - 500060. Rep
by its Cinemas License Holder

...RESPONDENTS
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lA NO: 1 OF 2026

Petition under section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High court may be pleased to

grant leave to the Appellant herein to challenge the order dated 06.03.2026 in

wP No. .15443 of 2024 of lhe Ld. Single Judge of this Hon'ble court by filing the

above Writ Appeal.

lA NO: 3 OF 2026

Petition under section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High court may be pleased to

suspendtheorderdated06.03.2026passedbytheLd.SingleJudgeinWPNo.

15443 ol 2024.

Counsel forthe Appellant :SRl' SIRGAPOOR SAHIL REDDY

Counsel for the Respondent No.l: SRI VIJAY GOPAL

Counsel for the Respondents No.2 & 3: SRI G. BHASK^AR'
GP FOR MUNiCIPAL ADMINISTRATION AND URBAN DEVELOPMENT

Counsel for the Respondent No.4: SRI G. MADHUSUDHAN REDDY,
SC FOR GHMC

Counsel for the Respondent No.S: SRI SIRGAPOOR SAHIL REDDY

WRIT APPEAL No : 330 OF 2026

writ Appeal under clause 15 of the Letters Patent Appeal preferred against the

order dated )6103t2o26 in w. P. No.15443 ot 2024. on the file of the High court.

Between:
M/s. R.R. Cine Enterprise, Nacharam-Mallapur Rd, Near Bus Stop, Sri. Sai
tltiqar, tlew Raghavbndra Nagar, Nacharam, Hyderabad, Secunderabad,
Telingana-50007'6 Rep by its partner Nimmala Sunil Kumar Goud'

...APPELLANT

AND

1. Ramavath Prem Kumar, S/o. Ramavath Mangta Naik, Age 28 years, Occ
Law Student, Plot No 23, Csr colony, Bagh hayatnagar, Hayath Nagar,
Rangareddy, Telangana State - 501505.

2. State of Telangana, Rep by its Principal Secretary Dep! of Municip
Administration-And Urbbn Developm6nt MA and UD BRKR Bhawan NH 44
Hill Fort Adarsh Nagar, Hyderabad, Telangana - 500063.


